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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
M.A. No. 61 of 2023
IN
O.A. No. 736 of 2018

IN THE MATTER OF:

Chandra Shekhar Gupta ... Applicant
Versus
State of Uttar Pradesh & Ors. ... Respondent(s)
INDEX
Sr. No. Particulars Page No.

1. Letter to Station House Officer, Civil Lines Police Station, Meerut by 1
Secretary, Meerut Development Authority dated 04.10.2025

\ o2
G

Filed by

Adv. Srinivas Vishven

K-40, First Floor,

Hauz Khas Enclave,

New Delhi-110016

+91 9415149959
srinivas@svlawchambers.in

(On behalf of Meerut Development Authority)

Place: New Delhi
Dated: 09.01.2026
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